Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Summary of claims

Summary of claims

received admitted Amount of Amount of Amount of o
; . . . Details in
SI. NO. Category of creditor contingent claims not claims under Remarks
No. of No. of Amount of . R . Annexure
claims Amount claims | claims admitted claims admitted verification

1 Secured financial creditors belonging to any i ) i 1
class of creditors

5 Unsecured financial creditors belonging to 5
any class of creditors
Secured financial creditors (other than

3 financial creditors belonging to any class of 5 23,314,524 4 9,459,291 | 13,855,233.05 - 13,855,233.05 3
creditors)
Unsecured financial creditors (other than

4 financial creditors belonging to any class of 4
creditors)

5 Operational creditors (Workmen) 5

6 Operational creditors (Employees) 6

7 Operational creditors (Government Dues) 1 605,408 1 293,512 - - 311,896.00 7

g Operational creditors (other than Workmen i i i 0 8
and Employees and Government Dues)

9 Other creditors, if any, (other than financial 9
creditors and operational creditors)

Total 6 23,919,932 5 9,752,803 | 13855233.05 = 14167129.05




Annexure -1

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of secured financial creditors belonging to any class of creditors

(Amount in X)

Sl. No.

Name of
Creditor

Details of claim received Details of claim admitted

Amount % of Amount of
Amount of | Nature Amount | Whether . .
Date of Amount . covered by voting | contingent
. . claim of . covered by | related N .
receipt claimed X . security share in claim
admitted claim ] gaurantee | party?
interest CoC

Amount of any

mutual dues,
that may be
set-off

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks,
if any

NIL




Annexure - 2

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of unsecured financial creditors belonging to any class of creditors

(Amount in X)

Sl. No.

Name of
Creditor

Details of claim received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Nature
of claim

Amount
covered by
gaurantee

Whether
related
party?

% of
voting
share in
CoC

Amount of
contingent
claim

Amount of any
mutual dues,
that may be

set-off

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks,
if any

NIL




Annexure - 3

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in <)

Sl. No.

Name of
Creditor

Details of claim received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Nature
of
claim

Amount
covered by
security
interest

Amount
covered by
guarantee

Whether
related
party?

% of
voting
share in

Amount of
contingent
claim

Amount of

any mutual

dues, that
may be set-off

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks,
if any

Kishore
Kumar, 39
Gandhi
Road,
Tiruvallur-
600201

09-05-26

1629338

326060

Financi
al
credito
rs

No

3.45%

1303278

1303278

Claim
accepted
as per
books
however
the
interest
amount
under
verificatio
n for want
of further
informatio
n from
claimant

Tharun
Kumar , 39
Gandhi
Road,
Tiruvallur-
600201

09-05-26

592288

Financi
al
credito
rs

No

592288

592288

Claim
under
verificatio
n for want
of further
informatio!
n from
claimant

IMona Poddar|

16-05-26

2914767

1245799

Financi
al
credito
rs

No

13.17%

1668968

1668968

Claim
accepted
as per
books
however
the
interest
amount
under
verificatio
n for want
of further
informatio
n from
claimant

Parag Doshi
HUF

16-05-26

7971254.13

3405643

Financi
al
credito
rs

No

36.00%

4565611.13

4565611.13

Claim
accepted
as per
books
however
the
interest
amount
under
verificatio
n for want
of further
informatio
n from
claimant

Kalpana
Parag Doshi

16-05-26

10206876.92

4481789

Financi
al
credito
rs

No

47.38%

5725087.92

5725087.92

Claim
accepted

however
the
interest
amount
under
verificatio
n for want
of further
informatio
n from
claimant

TOTAL

23,314,524

9,459,291

13,855,233

13,855,233




Annexure -4

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in X)

Sl. No.

Name of
Creditor

Details of claim received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Nature
of claim

Amount
covered by
gaurantee

Whether
related
party?

% of
voting
share in
CoC

Amount of
contingent
claim

Amount of any
mutual dues,
that may be

set-off

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks,
if any

NIL




Annexure -5

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of operational creditors (Workmen)

(Amount in X)

Sl. No.

Name of
authorised
representative, if
any

Name of
workmen

Details of claim received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Whether
Nature
. related
of claim
party?

% voting
share in
CoC, if

applicable

Amount of
contingent
claim

Amount of any
mutual dues,
that may be

set-off

Amount of
claim under
verification

Amount of
claim not
admitted

Remarks,
if any

NIL




Annexure - 6

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of operational creditors (Employees)

(Amount in X)

Details of claim received

Details of claim admitted
Name of Amount of an
i Amount of v Amount of | Amount of
authorised Name of . . mutual dues, . . Remarks,
SI. No. L Amount of | Nature | Whether | % of voting | contingent claim uner | claim not .
representative, if Employee Date of Amount . . . that may be e L. X if any
R R claim of related | share in CoC, claim verification | admitted
any receipt claimed . ) . . set-off
admitted claim party? | if applicable

NIL




Annexure -7

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of operational creditors (Government Dues)

(Amount in X)

Details of claimant

Details of claim received

Details of claim admitted

Amount of
Amount
Amount of | any mutual | Amount of of claim
SI. No. Nature | Whether | % of voting | contingent | dues, that | claim under Remarks, if any
Date of Amount Amount of . . . not
Department Government . R . R of related | share in CoC, claim may be set- | verification X
receipt claimed claim admitted X R . admitted
claim party? | if applicable off
The Central 12-05-26 605,408.00 293,512.00 |GST No 311,896.00 The pricipal amount is
Commissioner, Liablity accepted and interest and
CGST penalty amount under
Commissionerat verification.
e
TOTAL 605,408.00 293,512.00 - - 311,896.00 -




Annexure - 8

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of operational creditors (other than Workmen and Employees and Government Dues)

Sl. No.

Name of
Credit-or

Details of claim received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Nature
of
claim

Amount
covered by
security
interest

Amount
covered by
gaurantee

Whether
related
party?

% of
voting
share in
CoC

Amount of
contingent
claim

Amount of any
mutual dues,
that may be

set-off

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks, if any

TOTAL




Annexure -9

Name of the corporate debtor: Motocruizer Rental LLP Date of commencement of CIRP:_28/04/2026; List of creditors as on: 12/05/2026

List of other creditors (other than financial creditors and operational creditors)

SI. No.

Name of
Creditor

Details of claim received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Nature
of
claim

Amount
covered by
security
interest

Amount
covered by
gaurantee

Whether
related
party?

Amount of
contingent
claim

Amount of any
mutual dues,
that may be

set-off

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks,
if any




